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l. Ms. Garima Mishra, District & Additiorral Sessiotts .ludge, Ilokaro'

z. Mr. Surya Ma,i 'fripathi, District & Adclitional Sessions .luclge, Bokaro (Bermo at'fenughat)'

3. Mr. prem Nath pandey. Addl. principal Judge, Addl. Family Court, Bokaro (Bermo at Tenughat)'

4. Mr. Vinocl Kumar Singh, District & Additional sessions .ludge-cum-Spl' court' elected M'P' &

M.L.A., Chaibasa.

5. Mr. Ajay Kumar Singlr, District & Additional Seisions Judge, chaibasa (chakradharpur)'

6. Mr. Amresh Kuntar, Special Judge, POCSO Act' Chatra'

1. Mr. Suraj Prakash 'I'lrakur, Distriot & Additional Sessions Judge, Clratra'

8. Mr. Randhir I(umar Singlt, District & Additional Sessions Judge, Clratra'

g. Mr. Akhilesh l(u,rar, District & Additional Sessions Judge-cum-Spl. Courl elected M.P. & M'L'A'-

cun,-Spl. Judge, Offences under SC & ST Act, Daltonganj'

Mr. Shankar l(urnar Maharaj, District & Additional Sessions Judge, Daltongani'

Mr. Prateek chaturvedi, District & Additional Sessions.ludge, Daltongani.

Mr. Abhas I(umar, District & Aclclitional Sessions .ludge, Daltonganj.

Mr. Surya Bhushan O.iha, District & Additiotral Scssiotls Judge, Deoghar'

Mr. Rajeev Ranjan, District & Adclitional Sessions .ludge-cunl-Spl. .ludge, Otl'ences under SC & Sl'

Act, Deoghar.

Mr. Mukulesh Chandra Narain, District & Additional Sessions Judge, Deoghar.

Mr. Bhanu Pratap Singh, Addl. Principal .ludge, Addl. Family court, Deoghar.

Mr. Manish Ranjal, District & Additional Sessions Judge-curn- Spl- Judge, O11'ences under SC & ST

Act, Dhanbad.

Mr. Itakesh Kutttar, District & Additional Sessions Judge-cum-Spl' Judge, CBl, Dhanbad'

Mr. Vijay l(umar Srivastava, District & Additional Sessions Judge-cum-Spl. Judge, CBI, Dhanbad'

Mr. I(umar Saket, District & Additional Sessions Judge, Dhanbad.

Mr. prakash Jha, District & Additional Sessions Judge-cum-Spl. Judge, Anti Corruption Bureau,

Dumka.

Mr. Ra1esh Sinha, District & Aclditional Sessions Judge-cum-Spl. Court elected M.P./M.L.A"

Dumka.

Mr. Prabhat I(urrar Shartna, District & Additional Sessiorrs .ludge , Garhwa'

Mr. Ashutoslr l(umar Pandey, District & Additional Sessions.ludge , Garhwa'

Mr. Manoj Kumar'lir"ipathi, District & Aclditional Sessions .ludge, Carlrwa (Nagar Untari).

Mr. I(anwal Jeet chopra, District & Additional Sessions Judge, Giridih.

Mr. Madlruresh Kumar Vetma, District & Additional Sessions Judge. Giridih.

Mr. Ravi Shankar Mishra, Special.Tudge, POCSO Act, Gilidih.

Mr. Vishal Kutnar, District & Additional Sessions Judge, Giridih.

Mr. Hariom Kumaq District & Additional Sessions Judge, Ciridih.

Ms. Prity Kumari, District & Additional Sessious Judge, Giridih.

Mr. Piyush srivastava, District & Additional Sessions Judge, Godda.

Mr. Niruparn Kuutar, District & Additional Sessiotls Judge, Godda.

Mr. Sanjay l(umar Singh No. III, District & Additional Sessions Judge, Gumla.

Mr. Sanjeev Bhatia, Special Judge, POCSO Act, Cttmla.

Mr. Prabhakar Singh, District & Additional Sessions Judge, I'lazaribagh.

Mr. Orrkar Nath Choudhary, District & Additional Sessions .ludge-curn-Spl. Cout1. clected

M.P./M.L.A., Hazaribagh.

Md. Asif Eclubal, Special Judge, I'}OCSO Act, I'lazaribaglr.

Mr. Dharmeldra Kumar Singh, District & Additional Sessions Judge-cum-Spl. Judge, Land Acq.,

Flazaribagh.

Mr. Bin-rlesh I(umar Sahay, District & Additional Sessions Judge, .lanrshedpur.

Mr. Arrand Mani 'Iripathi, District & Additional Sessions Judge, Jamshedpur.

Mr. Dheeraj Kurnar, Additional Principal Judge, Additional lramily Court, Jamshedpur.

Mr. Sachildra Birua, District & Additional Sessions Judge, Jamshedpur (Ghatshila).

Mr. Santosh Kumar No. 2, District & Additional Sessions Judge, Jamtara.

Ms. Prachi Mishra, District & Additional SessionsJudge, I(hunti.

Mr. Ghulam l-laidar, District & Additional Sessions Judge, I(oderma.

Mr. Sanjay l(umar Choudhary District & Additional Sessions Judge, Koderma.

Mr. Dinesh I(umar Mishra, District & Additional Sessions Judge, Latehar.
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Mr. Shwaynrbhu, District & Additional Sessions.ludge, Lohardaga.

Mr. Kumar l(ranti Prasad, District & Additional Sessions .ludge, Pakur.

Mr. Amit Shekhar, Additional Judicial Cornnrissiorrer-cum-Special Court, elected M.P./M.L.A.,
Ranchi.

Mr. Yashwant Prakash, Additional .lLrdicial Conrnrissioner-cunr-Spl. .ludge, Offences under SC & S1'

Act, Ranchi.

Mr. Rameslr Chandra, Addl. Principal Judge, Addl. Irarnily Court, l(anchi.

Mr. Yogesh Kunrar, Additional .ludicial Conrnrissioner, ILanchi.

Mr. Abhirnanyu l(umar, Additional Judicial Conrmissioner, Ranchi.

Mr. Sanjeev Jha, Additional Judicial Conrmissioner, Ilanchi.

Mr. Akhilesh Kumar Tiwari, Additional Judicial Comrnissioner-cum-Spl. Judge, CBI (AHD Scam),

Ranchi.

Mr. Arvind l(unrarNo. 2, AdditionalJudicial Commissioner, Ranchi.

Mr. Shailendra l(umar, Additional Judicial Commissioner, Ranchi.

Mr. Kuldeep, Additional Judicial Commissioner-cum-Spl. Judge, CBI (Other than AHD), Ranclri.

Mr. Birendra l(umar Srivastava, SpecialJudge, POCSOAct, Ranchi.

Mr. Ra.ini l(ant Pathak, Special Judge, POCSO Act, Sahebgani.

Ms. Neeti I(untar, District & Additional Sessions Judge, Sahebganj (Rajmahal).

Mr. Purnendu Sharan, District & Additional Sessions Judge, Sahebganj (Rajrnahal).

Mr. Braj I(ishore Pandey No. 2, District & Additional Sessions Judge, Seraikella Kharsawan.

Mr. Sachindra Nath Sinha, District & Additional Sessions Judge, Seraikella l(harsawan (Chandil).
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Sub.:- Nonrination of .ludicial Olhcers fbr attcnding 'fwo days Ilcfreshcr Training on Scssions Trial (R-5) for
DistrictJutlgcs(halfofthccadre,2"'r balchl scheduledtobchelclorr28'r'&29'hJune,2025atJutlicial
Acatlcmy .Iharl<hand, Ilanchi.

Sir/Madam,

With reference to tlre subject noted above, I anl directed to infornr that the Court has been pleased to

nominate you to atterrd the afbresaid Two days Refresher Training on Sessions Trial (R-5) for District Juclgcs

(half of the catlre, 2"r batch; scheduled to be held on 28'r' & 29'h June, 2025 at Jutlicial Acatlemy Jharkhantl,

Ranchi.

The arrangements fbr the stay of the nonrinated outstation officers will be in the Hostels of JudicialAcademy

Jlrarkhand from the evening of preceding day oIthe training till the evening of concluding day of tlre training. All the

nominatedofficershavetorcpgftatJudicialAcademyJharkhandlbrtrainingat l0:00A.M. l'orregistrationinproper

dress. You are, therelbre, directed to attend thc afbresaid training progranlnre on the clate as rnentionecl above.

Accordingly, you are accorded necessary permission to attend the afbresaid training programme and directed

to send your itinerary (arrival & departure date & tirne) along with name of driver / body guard to the Judicial

Academy in electronic fbmr through email.

No individual request seeking permission to attend the training programme is rcquircd and furtSer, no

prayer for exemption will be entertained in ordinary circumstances.

Yours sincerely,
Sd/- Ram Sharma

Memo No. e t5\ /Appu. f)arecr, Ranchi, ihc lz I 0{Tilffij#*inistration)

-

Copy fbrwarded to the Director, .ludicial Acadcrny .lharkhancl, Ranchi lbr inlbrrration and needl.til witlr
refbrence to his letter bearing No. 481/.lAJ datecl 22.05.2025 / all the Principal District & Sessions.ludge of the State

of Jharkhand including the .ludicial Comnrissioner, Ranchi/ tlre Mernber Secretary, JHALSA lor information ard
needful/ the C.P.C.fCourts Project, FIigh Court o[ .lharklrald, Ranclri for in
uploaded on the Couft's website.

and getting the letter
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istration)
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Registrar (Admin


